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DR. FAUZIA KHAN (Maharashtra): Sir, | associate myself with the Special Mention
made by the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.
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MATTERS RAISED WITH PERMISSION - Conzd.

Need to enact a strict law to stop adulteration of milk
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DR. AMEE YAJNIK (Gujarat): Sir, | associate myself with the matter raised by the
hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.
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*Need for financial and medical aid for children suffering from spinal muscular atrophy

MR. CHAIRMAN: Hon. Members, Shri Vivek Tankha raised a Zero Hour issue and
the Finance Minister would like to respond. So, | have permitted her.
..(/nferru,oﬁons).. ST BT FARfhI €1 She s ready. We must accept it.

* Shrimati Nirmala Sitharaman, Minister of Finance; and Minister of Corporate Affairs responded to the
matter raised by shri Vivek K. Tankha, Member on the 171 march, 2021.



